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SVLDRS Manual for Taxpayers

1. Unregistered Taxpayer Registration

Step 1:- The taxpayer go to the link :- https://cbic-gst.gov.in/ and select SVLDRS Login tab.

= Inbox X Welcome to CHICGST Portall X Central Excise x| + = X
< C @ chic-gstgovin + B 6 :
o=t Sitemap Help A~ A A* -
9‘ Ministry of Finance - Department of Revenue E NATION [ : .e A U
M . Central Board of Indirect Taxes and Customs \& AX
= Goods and Services Tax S MARKET from Search E

About GST i If Training SVLDRS Login ACES (CE&ST) Login SBS Login

(Legacy Dispute Resolution)

SCHEME, 2019

For Service Tax and Cemral Excise.
/%& a /Vw 55‘?/41/1;_/

Scheme Open from 01.09.2019 to 31.12.2019

SABKA VISHWAS
@’svs

H O Type here to search

Step 2:- All fields to be filled by the taxpayer and accordingly a Registration number is generated for the
taxpayer.
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& Inbox X | @ Welcometo CBICGST Portall X ) Central Excise x4+ - %

C B cbic-gstgow.in/cbec-portal-ui/2amnestyScheme +* B 9 3

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

SABKA VISHWAS SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019
(Legacy Dispute Resolution)
gs"s CHI 019 !f You are a Registered User, Please click on this Link Apply SVLDR Scheme

forters Unregistered users may please fill the following details to register [ All fields are

Mandatory ) :

Name of the Declarant * Mobile Number *
PAN * Email Address *
Select a State = v Address *

Pin Code *
Select aZone ® ]

Create Your Password *
Select a Commissionerate * L

Confirm Password *
Select a Division * »

Captcha *
Select a Range * v

nQGeR

@ Know your Jurisdiction

© Copyright Information 2019

O Type here to search ] [ ﬂ - ] e ) g E £ A Q) T ENG

2. Taxpayer Login

Tax payer’s login:

Step 1: The tax payer clicks on the “Apply SVLDRS Scheme” & the taxpayer enters his Login ID and Password.

Central Excise - Mozilla Firefox - o |x

@ View SVLDRS Schem... x / @ Central Excise x \ +
9 | @ | appgstprep.cbec.gov.in/cbec-portal-ui/zamnestyScheme ¢ |[Q search w8 3+ A =
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue
SABKA VISHWAS SABKA VISHWAS (LEGACY DISPUTE R ME, 2019
S, SCHEME, 2019 If You are a Registered User, Please click on this Lin|
@ e . Unregistered users may please fill the following detalls to register elds are Mandatory ) :

Select a State *

[

Select a Zone *

Select a Commissionerate *

Select a Division *

Select a Range *

) ) =) =

WNEo
E3

@ Know your Jurisdiction

opyright Information 2017

]

appgstprep.cbec.gov.in/cbec-portal-ui/

x8 ) A B dg
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Central Excise - Mozilla Firefox o
© View SVLDRS Schem... x | @ Central Excise x|+

€) @ | appastprep cbec.govin/cbec-portal-ui ¢ |[Q search wa ¢ A =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Taxpayer Login

BAIPD9739BLD001
& Existing User

escessscese @ % Forgot Password & Unlock account

j2btx

j2btxX a &+ New User
2] New Registration [2) TRN Login

[l ReseT

?Q Know your Jurisdiction

javascript:void(0); © Copyright Information 2017

| ® € i g 3 O

3. Taxpayer filing SVLDRS application

Step 1:- The Taxpayer select the Apply SVLDRS Option from the Menu :-

Central Excise - Mozilla Firefox - /8%
& Dashboard % | @ Central Excise x\+
€ ) ® | appostprep chec govinic

Central Board of Indirect Taxes and Customs =
Ministry of Finance - Department of Revenue

Name : nitesh Jurisdiction : C:CHENNAI-NORTH > D:AMBATTUR » R:RANGE | Last Logged In: Oct 15, 2019, 11:27:32 AM

c-portal-ui [

Dashboard

Welcome to CBIC-GST Portal

© Copyright Information 2019

m g ® @ § xa € @

Step 2:- The taxpayer Fill the Form-1 of SVLDRS
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Central Excise - Mozila Firefox el

@ Dashboard % | @ central Excise %)+

[0}

&) @ | appostprep.chec.govin/chec-portal-u Q search 8 & & =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revemue

e ieshy  Arjadiction s COHENNAS HORTH S BAMBATIU R >R AHGE ! Last Logged I Oct 15, 2019, 11:27:32AM

Dashboard ~ Questionaries Form

SNo Eligibility Criteria

Have you been convicted for an offence for the matter for which this declaration is being made?

O Ye (@) N
[Note: If you answer YES to this question, you are ineligible to procsed further under the Scheme.] € @Ne

Have you filed an application inthe Settiement Commission for the case for which this declaration is being made? - u
s (w) No

[Note: If you answer YES to this question, you are ineligible to proceed further under the Scherne.]

Are-you seeking to make this declaration with respect to excisable goods set forth in the Fourth Schedule tothe Central Excise Act, 1944 (specified petroleum and tobacco products)?

[Note: If you answer YES to this question, you are Ineligible to proceed further under the Scheme.|

Are you saeking to make this declaration with raspect to a show cause notice of refund/erroneous refund?

[Note: If you answer YES to this question, you are ineligible to proceed further under the Scheme. |

Whether final hearing with regard to a matter in adjudication of appeal has taken place on or before 30.06.201 for the matter for which this declaration is being made? _
[Note: If you answer YES to this question, you are Ineligible to proceed further under the LITIGATION category.]

Have you been subjected to any audit under the Central Excise Act, 1944 or Chapter V of the Finance Act, 1994 In respect of the goods/services or both for which this declaration is being made?

i ) Yes No
[Note: If you answer YES to this question, you are ineligible to proceed further under the VOLUNTARY DISCLOSURE category.]

;. Have you received any written commurication from a Central Excise Officer with regard fo any audt to be conducted? o Ea
[Note: If you answer YES to this question, you are ineligible to proceed further under the VOLUNTARY DISCLOSURE category.| -
Have you been subjected to any enquiry of investigation under the Central Excise Act, 1944 or Chapter V of the Finance Act, 1994 in respect of the goods/services or both for which this declaration is being made by way of any of the following: (a}

8 search of premises (b) issuance of summons (¢) requiring the production of accounts, documents or other evidence (d) recording of statements Yes (a) No

[Note: If you answer YES to this question, you are ineligible to proceed further under the VOLUNTARY DISCLOSURE category.]

Have you filed any return for the period for which declaration is being made showing the amount of duty to be payable but not having paid it? o -
[Note: If you answer YES to this question, you are ineligible to proceed further under the VOLUNTARY DISCLOSURE category.]

Have the tax dues with regard to the matter under enquiry, investigation or audit NOT been quantified on or before 30.06.20197

[Note: If you answer YES ta this question, you are Ineligible to proceed further under the INVESTIGATION, ENQUIRY OR AUDIT category.]

=]
i
.
z
3

© Copyright (nformation 2019

a O ] m A ® ® § B € W O o

4. Save Form Functionality

Step 1:- All Mandatory fields are filled by the taxpayer.

Central Excise - Mozilla Firefox EE

@ Dashboard % | @ Central Excise x |+
(€) ® | appgstprep.chec govinycbec-portal-ui/ &7 | ¢ |[Q search =
& ppostprep cbec g P
a (Central Board of Indirect Taxes and Customs.
s —————
P S — Lnttozzet n:0xt 18,2017, 11728 P10

Dacnboara  SWDRSL Fam
FORM SVLDRS 1

Nam of the Declrant Addrass of the Daclarant o EnaD
= e nmmarn ciciaog g cm
Jursdietion

subCtegony DutyType
5] ([ T = =
interesufate fea/penalty (i any) pending as on 30.06.2019 and final hearing not held before 30.06.2019
Demi

SCH involving duty along wi

(s (o)

= e e e e T

Fee

I CRAD TOL| Tideado T g T 0 I g [ Twewn ]|
‘Amount Payable (in Words): Rupees Twenty Five Lakh Fifty Thousand Only
Doyou agree with the "Tax Dues less Tax Rellef” cakulated by the System
s (TNo
=
e —

0 T N T
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Step 2:- The taxpayer select the Save Button from the bottom of the Form-1 .( Caution — The taxpayer has to
fill all the mandatary fields after that only the Save Button will be enable to him/her .) One Confirmation will
pop-up asking the same i.e. “Are you Sure ?”

@ Dashboard x | @ central Excise % \4

&) @ | appustprep.cbec.govin/cbec-portal-u) si% | ¢ |[Q search e & A9 =

Step 3: - Below screen will be shown to the taxpayer after successfully saving of the form. The taxpayer after
clicking on the ARN number continue to fill his/her SVLDRS application.
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Central Excise - Moxzilla Firefox

@ Dashboard x | @ central Excise % \4
& | ® | appostprep chec.govin portal-ui

Central Boned of Indirect Taxes and Customms
Nensry o Feumse - Deparment o Seveme

e SR
ey e
s P S S O S I S

javascript void(0);

Step 4 :- In case the taxpayer want to fill the details after some time (till 31.12.2019) . Then the saved
application can be viewed from the tab “ View SVLDRS1 Draft “ from SVLDRS tab.

Central Excise - Moxzilla Firefox

@ Dashboard x | @ central Excise x|+
€ ) © | appystprep.cbec.govin portal-u| @ | |Q search wa & & O =
Minstry of Finance - Department of Reverue A a- O
Jiction : C:CHENNAI-NORTH > D:AMBATTUR > R:RANGE | Last Logged in: Oct 18, 2019, 1:19:08 PM

Welcome to CBIC-GST Portal

o)

javascript void(0); © Copyright Information 2019

)
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Step 5:- The taxpayer will be shown his draft saved applications. The taxpayer can select any of the
application by clicking on ARN number and continue to fill the information and submit the application.

Central Excise - Mozilla Firefox

@ Dashboard x | @ central Excise x|+
& | @ | appgstprep.cbec.govin/cbec-portal-u) < wEaE & @ =
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revemue AL O
h AI-NORTH » D:AMBATTU SE Last Logged In: Oct 18, 2019, 1:19:08 PM
Dashboard

SVLDRS - Track Draft Status

m Registration Number | Category Name Sub Category Name Created Date Application Status

1 BAIPD9739HLD001 Litigation SCN Involving Duty Pending 18/10/2019 Pending

javaseript vaidlo); © Coppight Information 2015

B € Wi @

Step 6:- The taxpayer need not to fill the information that was saved earlier. The taxpayer fill all the required
information and click on the submit button. The application got submitted to the designated committee .

Central Excise - Mozilla Firefox -lolx

& Dashboard % | @ Central Excise %+
€ ) ® | appastprep cbec govin/chec-portal-ui/ | e ][ search s ¢ &# © =

Central Board of Indirect Taxes and Customs

Ministry of Finance - Department of Revenue A A O
Name : nitesh  Jurisdiction : C:CHENNAI-NORTH > D:AMBATTUR > R:RANGE | Last Logged In: Oct 18, 2019, 1:19:08 PM
Dashboard

Fredeposh/any other | TaxDues s Tax |
SCN Date Penalty Late Fee ; Action
1 [ SCNDemo l [ 29/09/2017 ‘ #  [Other Duties 00380031 | [ 5100000 H 0 H o H o l 2550000 +
TOTAL 5100000 o 0 o 2550000
[ ‘GRAND TOTAL 5100000 [ [ | [ T 2550000 | ]

Amount Payable (In Words) : Rupees Twenty Five Lakh Fifty Thousand Only

Do you agree with the "Tax Dues less Tax Relief” calculated by the System

@ Yes ONo

Verification

I declare that I have read and understood the SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019, and agree to abide by the provisions and conditions of the Scheme, and that the information given in this declaration is
correct and complete and the amount of tax dues and other particulars shown therein are truly stated.

1 shall pay the amount as may be determined by the Designated Authority under the Scheme.

Name of declarant/ authorized representative filing this declaration :

© Copyright Information 2013

9 ® 4 7 € W § O

javascriptvoid(0);

o
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Central Excise - Mozilla Firefox
& Dashboard % | @ Central Excise x|+
€ ) @ | appgstprep cbec.govin/cbec-portal-ui/ c

Confirmation

Are you sure you want to submit the application?

Central Excise - Mozilla Firefox
@ Dashboard % | @ Central Excise x |+

& ) @ | appgstprep cbec govinycbec-portal-uiy <

Success Message

Dear taxpayer, Your application has been submitted successfully. The ARN No. is:
LD1810190000002

x3 2

Page 10 of 26
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SVLDRS Manual for Taxpayers

Step 7 :- The submitted application can be viewed in the list of submitted applications.

Central Excise - Mozilla Firefox EEB

& Dashboard %/ @ Contral Excise x|+
"€ ) ®| zppastprep.chec.govin/cbec-portal-uy | & |[a ssarch [ #e ¢ & @ =
Ministry of Finance - Department of Reverue A L~ O
Name : nitesh  Jurisdiction : C:CHENNAI-NORTH > D:AMBATTUR > R:RANGE | Last Logged In: Oct 18, 2019, 1:19:08 PM
Dashboard

SVLDRS - Track Application Status

[ | Resststontimber | DuTwe | AN | swowe pr—— prrem—r—
KX e

1 BAIPD9739HLDOO1 CE LD1810190000002 18/10/201% Submitted )
2 BAIPD9739HLDO01 CE LD1510190000006 15/10/2019 Issued SVLDRS 3 2]
i BAIPD9739HLDO01 ST LD1510190000004 15/10/2019 Submitted )
4 BAIPD9739HLDO01 CE LD1510190000003 15/10/2019 Issued SVLDRS 3 [E:]
5 BAIPD9739HLDO01 CE LD1510190000005 15/10/2019 Issued SVLDRS 3 2]
6 BAIPD9739HLDOO1 CE LD0410190000008 04/10/2019 Submitted )
7 BAIPD9739HLDO01 CE LD2509190000266 25/09/2019 Submitted 2]
8 BAIPD9739HLD001 CE LD2509190000267 25/09/2019 Submitted @
9 BAIPD9739HLDO01 CE LD2509190000276 25/09/2019 Submitted [E:]
10 BAIPD9739HLDO01 ST LD2009190000244 20/09/2019 Submitted [B:]

2 3 Next »

© Copyright Information 2019

A ® ©® 4 1 € W

5. Reply to SVLDRS Form-2

Tax payer’s login:

Step 1: The tax payer clicks on the “Apply SVLDRS Scheme” & the taxpayer enters his Login ID and Password.
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Central Excise - Mozilla Firefox -8 | x

@ View SVLDRS Schem... x | @ Central Excise x \ +

9 | ® | appastprep.cbec.govin/cbec-portal-uif7amnestyScheme

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

SABKA VISHWAS SABKA VISHWAS (LEGACY DISPUTE HEME, 2019
SCHEME, 2019 If You are a Registered User, Please click on this Lin|
@ R xr e Unregistered users may please fill the following detalls to reglster { ANl fields are Mandatory ) :

Select a State *

[Eol

Select a Zone *

=

Select a Commissionerate *

|

Select a Division *

Ll

Select a Range *

il

WNjE9
E

@ Know your Jurisdiction

© Copyright Information 2017

i g x1 ©

appgstprep.cbec.gov.in/cbec-portal-ui/

ma e €

Central Excise - Mozilla Firefox - o

@ View SVLDRS Schem... x / @ Central Excise x |+

€) @ appostprep cbec.govin/chec-portal-ui e

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Taxpayer Login

BAIPD9739BLDO001
& Existing User

esecosococe @ % Forgot Password & Unlock account
j2btx
j2btXx a & New User

) New Registration [2] TRN Login

[ [

Q@ Know your Jurisdiction

javascript:void(0); © Copyright Information 2017

m A 6 € 1 g 1 O

Step 2: The taxpayer clicks on the “View SVLDRS” from Menu >> SVLDRS >> View SVLDRS.
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e 4+ &8 9 =

Sirmirad Beard of Indiersd Tanrs and € uleme
Sl i Pt - Dt il ot .

Do SMBITS D S § = RAANSE DY R o e e 2 RN, AT R

Walcoma to CRIC-GET Portal

T g

1 Coppegid bk JELT

m g & 8 - & | 0

Step 3 : The taxpayer will be shown the following “SVLDRS- Track track application “screen . The Status of the

application is under “ Application Status” column and the taxpayer can filter the same as per his/her
requirement.

Central Excise - Mozilla Firefox
@ View SVLDRS Schem... x | @ Central Excise x |+

€) ® | appystprep.cbec.govin/cbec-portal-ui ¢ |[Q search B & A =

Central Board of Indirect Taxes and Customs ]
Ministry of Finance - Department of Revenue ft -0
B Name: nitesh Jurisdiction : C:BENGALURU-SOUTH > D:SOUTH DIVISION-1> R:RANGE-BSD1 Last Logged In: Sep 12, 2019, 4:39:15 PM

Dashboard  View Amnesty Scheme

I SVLDRS - Track Application Status I

[Tshe | enraon e buytee | aw | e sovlatontats E—
L I O A - J

1 BAIPD9739BLD001 CE LD1009190000171 10/09/2019 I Issued SVLDRS 2 I B

© Copyright Information 2017

m A 6 €6 g 1 O
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Central Excise - Mozilla Firefox

© View SVLDRS Schem... x | @ Central Excise x | 46e202fc-77¢c8-4793-add... X +

€ ) ® | appastprep.cbec.gov.in/cbec-portz ¢ | |Q search e ¢ A9 =
Ministry of Finance - Department of Revenue A L2- 0O
Name : nitesh Jurisdiction : C:BENGAL >D:SOUTH Last Logged In: Sep 12, 2019, 4:39:15 PM

Dashboard  View Amnesty Scheme
SVLDRS - Track Application Status

Application Status Acknowledgment Receipt

Cow | vomvennaw o [
! | | =

1 BAIPD9739BLD001 CE LD1009190000171 10/09/2019 ) B
Submitted
Issued SVLDRS 2
n Agreed by Taxpayer

Disagreed with PH
Disagreed without PH
Issued SVLDRS 28
Issued SVLDRS 3
Rectified SVLDRS 3
Issued SVLDRS 4

© Copyright Information 2017

m g ® € i g B O

Step 4: If SVLDRS-2 form was issued to the taxpayer by the tax officer then, he/she will be able to see i

Central Excise - Mozilla Firefox

© View SVLDRS Schem... x | @ Central Excise x | 46e202fc-77¢8-4793-ad4.

€) @ | appastprep cbec.govin/cbec-portal-ui

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue L O

Name : nitesh Jurisdiction : C:BENGALURU-SOUTH > D:SOUTH DIVISION-1 > R:RANGE-BSD1 Last Logged In: Sep 12, 2019, 4:39:15 PM
Dashboard  View Amnesty Scheme  View SVLDRS Scheme
View SVLDRS Scheme
Name of the Applicant Address of the Declarant PAN Email ID Mobile No
nitesh BENGALURU BAIPD97398 NITESHDAHIYAB890 @GMAIL.COM 9467286008
Jurisdiction ARN No ARN Date
C:BENGALURU-SOUTH > D:SOUTH [ LD1009190000171 10/09/2019
Application Detalls
Category Duty Type
Voluntary Disclosure Central Excise

Voluntary Disclosure

Details of Duty Period Involved
Description of Goods/ Services Issue Involved Tax Dues less Tax Relief

1 Other Duties 4500000 03/09/2019 05/09/2019 @ Others: Valuation 4500000

TOTAL 4500000

[ GRAND TOTAL| 4500000

© Copyright Information 2017

il & W O ~ e oo

ma e €
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Step 5: The taxpayer will be able to see all the details as mentioned by the officer in SVLDRS-2 i.e. Duty
Details, Description of goods/services columns etc. But the taxpayer won’t be able to edit in the SVLDRS-2
form. If he /she doesn’t agree or full agree with SVLDRS-2 form , then on the bottom of the SVDRS-2 form
“Reply” button is there.

Central Excise - Mozilla Firsfox sl

© View SVLDRS Schem.. x | @ Central Excise x | 46e202fc-77c8-4793-add... % | 4

€ ) © | appystprep cbec.govin/cbec-portal-uy

‘Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : nitesh  Jurisdictior NG >D:50UTH D
Dashboard  View Amnesty Scheme  View SVLDRS Scheme
View SVLDRS Scheme
Name of the Applicant Address of the Declarant PAN Email ID Mobile No
nitesh BENGALURU BAIPD97398B MNITESHDAHIYAB890 @ GMAIL.COM 9467286008
Jurisdiction ARN No ARN Date
C:BENGALURU-SOUTH > D:SOUTH [ LD1009190000171 10/09/2019

Application Details
Form No. SVLDRS-2

[Estimate Under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019 to be Issued by the Designated Committee]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

Declaration No :  LD1009190000171 SVLDRS-2 No :| 1L1209195¥20141% Commisslonerate/DGGI, Delhl :| BENGALURU-SOUTH Zone/DGGI, Delhl : BENGALURU
Whereas Mr./Ms./M/s. nitesh (hereinafter referred to as the declarant) having registration no./Non assessee code no. BAIPD9739BLD001 has filed a Declaration No
LD1009190000171 dated 12/09/2019 .under section 125 of the Finance (No. 2) Act, 2019;

Now, therefore, in exercise of the powers conferred by sub-section (2) of section 127 of the Finance (No. 2) Act, 2019, the designated committee, after consideration of facts on record, hereby determines the following amount
estimated to be payable by the declarant towards full and final settlement of his/her/their tax dues covered by the said declaration under the Sabka Vishwas (Legacy Dispute Resolution) Scheme, 2019:

Amount in Rt

Time period Estimated Amount Payable

© Copyright Information 2017

i

i O A T s

[ T
he taxpayer clicks on “reply” button . The tax payer will be able to see SVLDRS-2A form.

Central Excise - Mozilla Firefox _Talx

View SWLDRS Schem @ Ccentral Excise % | 462202fc-77c8-4793-add... x  +
€) @ | appostprep chec.gowin/cbec-portal-uif | @ ||Q search B & @ =
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue A - O
Name : nitesh  Jurisdictior > D:SOUTH DIVISIC > R:RANGE-BSD1 Logged In: Sep 12, 2019, 4:39:15 PM
Dashboard  View Amnesty Scheme  View SVLDRS Scheme
A n Rupees < |
Category Description of Goods/ Services Issue involved Tax relief Pre-deposit
v o | e o e |
1 VOLUNTARY DISCLOSURE = Others: Valuation 2015-09-03 2015-09-05 Other Duties 4500000 0 0 Other Duties 4500000
TOTAL 4500000 0 [ 4500000
[ GRAND TOTAL| 4500000 | o | o I | 4500000 |
Notice For Personal Hearing
If the Declarant does not agree with the Estimated Amount Payable, as determined by the i i he is to appear for a Personal Hearing before the designated committee on| 13/09/201%
at  10:00:00 AM XX (address) to explain the reasons thereof. Please submit Form SVLDRS 2A in case any other date and time of personal hearing is desired.

Members of the Designated Committee

I S N

1 27000621 ACES Test1501 Commissioner
2 27002106 ACES Test1501 Commissioner
3 27001091 ACES Test1501 Commissioner

Place:| xx

Date :| 12/09/2019%

© Copyright Information 2017
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Step 6: If the taxpayer clicks “Yes” in the “Do you agree with the Estimate in SVLDRS-2 Number” then the
taxpayer is not required to fill any other detail & he/she can submit SVLDRS-2A form.

n case , the taxpayer doesn’t agree with estimate of SVLDRS-2. Then the taxpayer fill the form accordingly.

Central Excise - Mozilla Firefox -8 x

© View SVLDRS Schem... % | @ Central Excise % | 46e202fc-77¢8-4793-add... x | +

€ ) ® | appastprep chec.govin/cbec-portal-uif le ||

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue - 2

Name : nitesh Jurisdiction : C:BENGALURU-SOUTH > D:SOUTH DIVISION-1 > R:RANGE-BSD1. Last Logged In: Sep 12, 2019, 4:39:15 PM
Dashboard View Amnesty Scheme View SVLDRS Scheme

View SVLDRS Scheme

Name of the Applicant Address of the Declarant PAN Email ID Mobile No
nitesh BENGALURU BAIPD97398 NITESHDAHIVABE90 @ GMAIL.COM 9467286008
Jurisdiction ARN No ARN Date
C:BENGALURU-SOUTH > D:SOUTH [ LD1009190000171 10/09/2019

Application Details SVLDRS-2
Form No. SVLDRS-2A

[ Written submissions, walver of personal hearing and adjournment under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

Do you agree with the Estimate in SVLDRS-2 Number () Yes () No

Do you want make written submissions () Yes () No

Do you want to upload documents In support of your submisslons 2 Yes () No

Do you want to walve personal hearing? () Yes () No

Do you want to seek an adjournment of personal hearing offered to you?  Yes () No

Name of declarant/ authorized representative : nitesh

© Copyright Information 2017
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Central Excise - Mozilla Firefox -8 x

© View SVLDRS Schem... % | @ Central Excise % | 46e202fc-77¢8-4793-add... x | +

Q

€ ) @ | appgstprep.chec.govin/chec-portal-uif

B8 + & 9

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue - 2 (0]

Name : nitesh Jurisdiction : C:BENGALURU-SOUTH > D:SOUTH DIVISION-1 > R:RANGE-BSD1. Last Logged In: Sep 12, 2019, 4:39:15 PM
Dashboard View Amnesty Scheme View SVLDRS Scheme

Application Detalls SVLDRS-2 E3NslEEVEE

Form No. SVLDRS-2A
[ Written submissions, waiver of personal hearing and adjournment under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

Do you agree with the Estimate In SVLDRS-2 Number () Yes (s) No
Do you want make written submissions (s) Yes (") No
Reasons for disagreement

w

Do you want to upload documents in support of your submissions 2 (e’ Yes () No

Upload Documents
e S
w

1 SVLDRS-3(1). pdf o

2 Random text in address added automatically.jpg

© Copyright Information 2017
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Caution : The Taxpayer can upload a maximum of 5 files with a size of Max. 2MB(Per file). The supported file
formats are only “.jpeg” and “.pdf” .

© View SVLDRS Schem... % | @ Central Excise % | 46e202fc-77¢8-4793-add... x | +

€ ) ® | appastprep.cbec.govin/cbec-portal-uif | @ ||Q search B ¥+ A =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue s - O

Name : nitesh Jurisdiction : C:BENGALURU-SOUTH > D:SOUT HIE Lpload Last Logged In: Sep 12, 2019, 4:39:15 PM
Dashboard View Amnesty Scheme View SVLDR @ Recently Used

Places Name Si Modified = Random text ...omaticallyjpg

[ Wrltten submisslons, walver of personal hea |G Search [ Random text in address adde... 2255 kB_09/02/2019 cy Dispute Resolution) Scheme Rules, 2019]
€ Recently Used |28 Issue involved preview.jpg 561.0 kB 09/02/2019

[ 27002106
[ Desktop
Do you agree with the Estimate in SVLDRS-2 Numbe | ] File System
Do you want make written submissions(e) Yes
Reasons for disagreement

w

Do you want to upload documents In support of yo

Upload Documents

S No Document Description

i SVLDRS-3(1). pof * || = *ipg =
Cancel Open
Upload Document:
Do you want to walve personal hearing?(_ Yes () No

© Copyright Information 2017
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o |
n the field value “ Do you want to waive personal hearing “, if the taxpayer selects “Yes” ,then he/she won’t

be able to appear for any PH and an Alert message will be shown to the taxpayer.

° |
n the field value “ Do you want to waive personal hearing “, if the taxpayer selects “No” ,then he/she will be
shown an option “Do you want to seek an adjournment of personal hearing offered to you?” and preferred
date for hearing in case he/she select “Yes”.
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Central Excise - Mozilla Firefox -lolx

© View SVLDRS Schem... % | @ Central Excise % | 46e202fc-77¢8-4793-add... x | +

€)®|a B 3+ A& 9 =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue s - O

Name : nitesh Jurisdiction : C:BENGALURU-SOUTH > D:SOUTH DIVISION-1 > R:RANGE-BSD1 Last Logged In: Sep 12, 2019, 4:39:15 PM

tprep.cbec.govin/cbec-portal-uif | e |

Dashboard  View Amnesty Scheme  View SVLDRS Scheme

Upload Documents
S S )
w

1 SVLDRS-3(1). pdf o

w
2 Randem text in address added automatically.jpg Lo

Do you want to waive personal hearing? ) Yes (s) No
Do you want to seek an adjournment of personal hearing offered to you? (s, Yes () No

Indicate a preferred date for hearing
20/08/2017 |

Name of declarant/ authorized representative : nitesh

Date : 12/09/201%9

@ Copyright Information 2017
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Step 7: The tax payer can preview SVLDRS-2A form and can download the same in .pdf format.

£04c842c-0396-4686-a2a7-5c8fc2e77d18 - Mozilla Firefox -8 x

© View SVLDRS Schem... % @ Central Excise % | e04cBA2c-0396-4686-22.. % | 46e202fc-77c8-4793-add... x | +

@ | blob:http:/appgstprep.cbec,gov.infe04c842c-0396-4686-a2a7-5c8fc2e77d18 | e |

— 4+ Automatic

Form No. SVLDRS-2A

Semerms putes, 18]

‘SUBKA VEHWAS [LEGASY DEPUTE RESOLUTION) SCHENE, 2015

D0 you agres it 1o Estimatain SYLDRS.2 b 1o

oo br ctengy sement

Do s vt fouploms ocuaments Inapor o fyour sl £ Ve

Uplosst Documsnts

e S g T

.

[ mmE— |

50 you venttowatespersoral eargs o

50 o v 13 55k o1y LSO oot Pecrrg T ByeuT e

Inacat apremrres das e reatng

Norme of decto vt ssbrtond repracaritvs - cilch

Step 8: On click on the “submit “ button, a confirmation box will appear if the tax payer confirms the same,
then the SVLDRS-2A will be Submitted .
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Central Excise - Mozilla Firefox

© View SVLDRS Schem... % | @ Central Excise % | e04cBA2c-0396-4686-22... % | 46e202fc-77c8-4793-add... x | +

€ ) ® | appastprep.cbec.govin/cbec-portal-uif | e || search B ¥+ A =

Confirmation

Are you sure you want to submit the application?

Central Excise - Mozilla Firefox

@ View SVLDRS Schem.. % | @ Central Excise % | e04cB42c-0396-4686-a2... % 46e202fc-77c8-4793-add.. x | +

€ ) @ | appgstprep cbec.govinfchec-portal-uif | e || search T B 3+ A =

Success Message

Data Submitted Successfully

Step 9 : The taxpayer can check the updated status of the application in the “SVLDRS —Track Application
Status”.
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Central Excise - Mozilla Firefox "= [a ]

8 View SVLDRS Schem... % | @ Central Excise % | e04cB42c-0396-4686-a2... % 46e202fc-77c8-4793-add... x +
€ ) @ | appastprep cbec.gav.inicbec-portal-ui/ | e |[Q search |« & @& =
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue “ 2

Name : nitesh  Jurisdictic GALL TH > D:SOUTH DIVISION-1> R:RANGE-BSD1

e it terned 1s5en 150019, G4 ISR
pashboard  View Amnesty Scheme

SVLDRS - Track Application Status

[ene | TT— S T T Applcationstats st
. ______________________________EX |

1 BAIPD9739BLDO0T CE LD1009190000171 10/09/2019 Disagreed with PH ]

javascriptivoid(0); © Copyright Information 2017
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6. SVLDRS-2B Form

Step 1: The taxpayer will be shown the following “SVLDRS- Track application “screen . The Status of the
application is under “ Application Status” column and the taxpayer can filter with value “Issued SVLDRS 2B” .

Certral Excise - Mozilla Firefox =
@ View SVLDRS Schem x a Central Excise x +

&) @ | appystprep.chec.gov.nj: Srtal-ui

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue F. o 8

Name : nitesh  Jurisdictic Rl H > D:SOUTH Last Logged In: Sep 12, 2013, 4:44:29 PM

Dashboard  View Amnesty Scheme

SVLDRS - Track Application Status

./ [EX |

1t Receipt
1 BAIPD9739BLD0O01 CE LD1009190000171 10/09/2019 Issued SVLDRS 2B (1]

© Copyright Information 2017
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Step 2 : The taxpayer can only view SVLDRS-2B and will be able to see Adjournment PH details.

Central Excise - Mozilla Firefox =

© View SVLDRS Schem... % | @ Central Excise ® |+

€ ) @ | appastprep.cbec.govin/cbec-portal-uif

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name:: nitesh Jurisdiction : C:BENGALURU-SOUTH > D:SOUTH DIVISION-1> R:RANGE-BSD1

Dashboard  View Amnesty Scheme  View SVLDRS Scheme

View SVLDRS Scheme

Name of the Applicant Address of the Declarant P Email ID Mobile No
nitesh BENGALURU BAIPD97398 NITESHDAHIVABE90 @GMAIL.COM 9467286008
Jurisdiction ARN No ARN Date
C:BENGALURU-SOUTH > D:SOUTH [ LD1009190000171 10/09/2019

Application Details SVLDRS-2 SVLDRS-2A
Form No. SVLDRS-2B

[Intimation of personal hearing after adjournment under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

To,

Mr./Ms./M/s nitesh

Reglstration No = BAIPD9739BLD001

This is to inform that the Personal Hearing before the Designated Committee in relation to the subject Declaration No  1D1009190000171 filed by you under the under the Sabka Vishwas (Legacy Dispute Resolution)

Scheme, 2019 has been fixed at  11:15:00 AM on 20/09/2019 (date) in the office of wv (address).

Please note that in the event of failure to attend the Personal Hearing the designated committee shall take a decision in regard to your Declaration in accordance with the legal provisions on the basis of the facts on record without
further reference to you.

© Copyright Information 2017
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Central Excise - Mozilla Firsfox

© View SVLDRS Schem... % | @ Central Excise ® |+

&) ® | appostprep.cbec.govin/cbec-portal-uif | @ ||a search B8 3+ A =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Narme : nitesh or 3, ] - D:SOUTH

Dashboard  View Amnesty Scheme  View SVLDRS Scheme
[Intimation of personal hearing after adjournment under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

To,
Mr./Ms./M/s nitesh
Reglstration No  BAIPD9739BLD001

This is to inform that the Personal Hearing before the Designated Committee in relation to the subject Declaration No  LD1009190000171 filed by you under the under the Sabka Vishwas (Legacy Dispute Resolution)

Scheme, 2019 has been fixed at  11:15:00 AM on| 20/09/2019 (date) in the office of v (address).

Please note that in the event of failure to attend the Personal Hearing the designated committee shall take a decision in regard to your Declaration in accordance with the legal provisions on the basis of the facts on record without
further reference to you.

Members of the Designated Committee

I N RN

1 27000621 ACES Test1501 Commissioner

2 27002106 ACES Test1501 Commissioner

3 27001091 ACES Test1501 Commissioner
Place: wv

Date :| 12/09/2019

@ Copyright Information 2017
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7. Challan Generation

Step 1: The taxpayer will be shown the following “SVLDRS- Track application “screen . The Status of the
application is under “ Application Status” column and the taxpayer can filter with value “Issued SVLDRS 3” .

=
Central Excise - Mozilla Firsfox - | o

@ View SVLDRS Schem... x | @ Central Excise x|+

&) O | appystprep.chec.govinjcbec-portal i/

wE ¥ A9 =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue f 1~ 0

Name : nitesh  Jurisdiction : C:BENGALURU-SOUTH > D:SOUTH DIVISION-1 > RiRANGE-BSD1 Last Logged In: Sep 12, 2019, 4:44:29 PM

Dashboard  View Amnesty Scheme

SVLDRS - Track Application Status

“ Registration Number Duty Type “ ARN Date Application status Acknowledgment Receipt
D I - |

1 BAIPD9739BLD0O01 CE LD1009190000171 10/09/2019 Issued SVLDRS 3 (]

© Copyright Information 2017
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Step 2: By clicking on the ARN, the taxpayer will be able to see SVLDRS-3 form issued by the tax officers.

. [
Central Excise - Mozilla Firefox -8

© View SVLDRS Schem... x | @ Central Excise % | 5d1e2a52-30ee-4749-Ba.. X +

€ ) @ | appgstprep.cbec.govin/chec-portal-uif

*TBA 3+ A9 =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme #f A- O

Name : nitesh  Jurisdiction : C:BENGALURU-SOUTH > D:SOUTH DIVISION-1> R:RANGE-BSD1 Last Logged In: Sep 12, 2019, 4:44:29 PM

Dashboard  View Amnesty Scheme  View SVLDRS Scheme

View SVLDRS Scheme

Name of the Applicant Address of the Declarant PAN Email ID Mobile No
nitesh BENGALURU BAIPD97398 NITESHDAHIVABE90 @GMAIL.COM 9467286008
Jurisdiction ARN No ARN Date
C:BENGALURU-SOUTH > D:SOUTH [ LD1009190000171 10/09/2019

Application Details SVLDRS-2 SVLDRS-2A  SVLDRS-2B SNilisc

Form No. SVLDRS-3
[Statement Under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019 to be Issued by the Designated Committee]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

Declaration No :  1D100%190000171 SVLDRS-3No :  1L1209195V301432 Commissionerate/DGGI, Delhl :  BENGALURU-SOUTH Zone/DGGI, Delhl :  BENGALURU
Whereas Mr./Ms./M/s. nitesh (hereinafter referred to as the declarant) having registration no./Non assessee code no. BAIPD9739BLD001 has filed a Declaration No
LD1009190000171 dated 10/09/2019 .under section 125 of the Finance (No. 2) Act, 2019;

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (4), as the case may be, of section 127 of the Finance (No. 2) Act. 2019, the designated committee, after consideration of relevant material, hereby
determines the following amount is payable by the declarant towards full and final settlement of tax dues under covered by the said declaration under the Scheme:

© Copyright Information 2017
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Step 3: If the tax payer agrees with the SVLDRS-3 form details then he clicks on “Create Challan” button and
challan for duty details as mentioned in SVLDRS-3 will be created for the taxpayer.
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Central Excise - Mozilla Firsfox -3

© View SVLDRS Schem... % | @ Central Excise % | 5d1e2a52-30ee-4749-Ba.. X +

€0l appgstprep.cbec.govinjchec-portal-uif

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : nitesh Jurisdiction : C:BENGALURU-SOUTH > D:SOUTH DIVISION-1> R:RANGE-BSD1

Dashboard  View Amnesty Scheme  View SVLDRS Scheme

Time period Taxdues

Description of Goods/ Services Issue involved Taxrelief
s et ||
1 VOLUNTARY DISCLOSURE @ Others: Valuation 03/09/2019 03/09/2019 Other Duties 4500000 [ 0 OtherDuties 4500000
TOTAL 4500000 0 [ 4500000
r GRAND TOTAL 4500000 o 0 asouoonj

Amount Payable (In Words) : Rupees Forty Five Lakh Only

Members of the Designated Committee

I S N

1 27000621 ACES Test22 Commissioner

2 27002106 ACES Test1501 Commissioner

3 27001091 ACES TestdB8 Commissioner
Place : xx

Date : 2019-09-12

© Copyright Information 2017
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Central Excise - Mozilla Firefox -lalx

© View SVLDRS Schem... % | @ Central Excise % | 5d1e2a52-30ee-4749-Ba.. X +

s
iiid
&
>
(<]
mn

€ @

gstprep.cbec.govin/cbec-portal-ui/

GENERATE CHALLAN
Taxpayer Profile

Commissionerate
BAIPD9739BLD001 CE NITESHDAHIYAB820@GMAIL.COM 9467286008 nitesh SVLDRS BENGALURU-SOUTH  SOUTH
DIVISION-1

Amount Details

SCHEME : SVLDRS

tal Duty Amount payable 4500000

Page 24 of 26



SVLDRS Manual for Taxpayers

Central Excise - Mozilla Firsfox -lolx

© View SVLDRS Schem... % | @ Central Excise % | 5d1e2a52-30ee-4749-Ba.. X +

s
iiid
&
>
(<]
mn

pgstprep.cbec.govinjcbec-portal-uif | el

Challan Status

Please wait Challan Generation will complete in:

525 PM

Central Excise - Mozilla Firsfox - lalx

@ View SVLDRS Schem... % | @ Central Excise % | 5dle2a52-30ee-4749-8a.. % +

&) O | 2ppystprep.chec.govinjcbec-portal-uif c

Challan Status

Challan Generated Successfully with CTIN: 1909000440
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8.Payment Methods

After the challan generation a new button will appear in the VSLDRS-3 form “Make Payment” . When the
taxpayer clicks on “Make Payment” then mandate form will be generated via ICEGATE payment gateway and
the taxpayer will be able to make payment via. NEFT/RTGS options.

In case , the taxpayer want to pay later (within 30 days of SVLDRS 3 issued), then the payment can be made by
selecting E-payment option from Menu and after selecting the challan .

Central Excise - Mozilla Firefox EEE

O View SVLDRS Schem... % | @ Central Excise % | 5d1s2a52-30ee-4749-8a... % | +
(€ ) ® | 2ppostprep cbec gavincbec portal iy | ¢ |[Q search B & #& =
Ministry of Finance - Department of Revenue A A O
Name : itesh Jurlsciction : C:BENGALURU-SOUTH » D:SOUTH BIVISION-1 > R:RANGE-BSDL Last Logged In: Sep 12, 2019, 4:44:29 PM

Dashboard ~ View Amnesty Scheme  View SVLDRS Scheme

Time period Tax dues Estimated Amount Payable
Category Description of Goods/ Services Issue involved Taxrelief Pre-deposit
R N e |
1 =

'VOLUNTARY DISCLOSURE Others: Valuation 03/09/2019 03/09/2019 Other Duties 4500000 o 0 Other Duties 4500000
TOTAL 4500000

| GRANDTOTAL 4500000 o 0 4500000

Amount Payable (In Words) : Rupees Forty Five Lakh Only

Members of the Designated Committee

N N
!

27000621 ACES Test22 Commissioner
2 27002106 ACES Test1501 Commissioner
3 27001091 ACES Testd88 Commissioner
Place :| xx

Date :| 2019-09-12

© Copyright Information 2017
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Caution : Netbanking payment facility is not available for making payment in SV(LDR) Scheme,2019.
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